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Faet Finding Comamitiee on Irregula-
rities in Indian School of Mines

2332, SHRI A. K. ROY: Will the
Minister of EDUCATION be pleased
to state:

(a) whether Government are aware
of a continuing tension between the
teacher representatives of the Execu-
tive Board and the Director of the
Indian School of Mines, Dhanbad
affecting the study and peaceiul at-
mosphere in the campus for the last few
years; if so, the facts in details;

(b) whether Government would in-
tervene intg the matter to settle the
issue arnicably to restore peace in the
institution;

(c) whether the fact finding com-
mittee, constituted during the Janata
Government to enquire into certain
irregularities in the Indian School of
Mines hag submitted its report; and

(d) if so, the details thereof anmd
the steps taken thereon?

THE MINISTER OF EDUCATION
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND):
(a) The Government are not aware of
any tension in the School affecting the
study and peaceful atmosphere i1n the
campus. However there have Leen
some complaints against the Director
made by the teacher representatives on
the Executive Board. The Executive
Board has appointed a Fact Finding
Committee to look into the complaints.

(b) The question does not arise at
this stage since the government is

awaiting the report of the fact finding
committee.

(c) No Sir, the Committee appointed
by the Executive Board of the School
is expected to submit its report shortly

(d) The question does not arise
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Drinking water facilities to semi-
urban localities of the country

2334. SHRI GIRIDHAR GOMANGO:
Will the Minister of WORKS AND

HOUSING be pleased to state:

(a) whether the States
the problem villages of

water
urban localities;

the problem

(b) if so,

identified
drinking
facilitieg including the semi-

villages

State-wise taken up to provide drink-

ing water and to be
Annual Plans;

provided

in

(c) the number of tribal villages
in tribal sub-plan areas of the States
selected for the provision of drinking
water facilities, State-wise and funds
provided from State sector for this

areas; ang

(d) funds earmarked and released
by this Ministry to the States to spend
the money in tribal sub-plan areas so
far?

THE MINISTER OF WORKS AND
HOUSING (SHRI P. C. SETHI):
(a) In 1972, a survey was conducted
on the initiative ° the Central Govern-





